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IRDA invites tenders from reputed printers

This has reference to our tender document dated 5th April, 2012 on the above subject. The following
clarifications are issued with regard to EMD.

Bid Security and its Amount (EMD)

The Expression of Interest (EOI) should be submitted along with an EMD of Rs.50000/- (Rupees fifty
thousand only) separately for Job 1 viz. Printing of Journal and for Job 2 viz. Printing of Quarterly Statistical
Supplement (i.e. a total of Rs.1 lakh in case EMI is submitted for both the jobs). Those EOIs without this
EMD will be summarily rejected. The Demand Draft/ Banker's Cheque/ Pay Order of Scheduled or
Nationalized Banks should be drawn in favour of “Insurance Regulatory and Development Authority” Payable
at Hyderabad.

The EMD of all the unsuccessful bidders will be returned within one month from the date of final selection of
the Agency for the above Jobs. The EMD of the successful bidder will be released after the bidder
furnishes the Performance Bank Guarantee (BG).



